
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

N. 11* 369 sf 96 
(OA 328 of 96) 

Present : Hin'ble F1r.ustic, A.K.Chatterjeg, Vice..Chairrnan 

H.n'ble Mr..5.IVjkheree, Administrative Member 

UNION OF INDIA & OIS. 

vs 
8130Y ROUTH & ORS. 

For. the aeulicants : lr.P.Chatterjee, cunsel 

For the respendents : Nene 

Heard on. : 31.7,97 	 Order an : 31.7.97 

_ODER 

A.K.Chatterjee, VC 

Nine aears for the sriginal alicants. The ciunsel 

for the alicnts in the MA states that the ardor Olivered in OA 

328 
 

of 96 	in 28.5.96 hs otat been in1emefltedjth semedelay. 

The MA has been filed for extenajen of time. In such circumstnco we 

alliw,  the extenstin if time for i1ementatj.n of the srdr delivered 
' 	x:,& 	fr74 	 p-, 	 ci- inOA 328 if 96! MA is thus dispased or. 	

I 

H 

14 ,h2  
PEIIBER(A) 	 V ICE 	4-1r 


